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Source : DGCI & S, Calcutta. 

(c) The figure of India's trade dclicit 
for the fuH financial year 198;7-86 is yet not 
available. 

(d) With a view to reducing trade 
deficit vigorous promotional measures have 
been taken during the recent Past. These 
include increasing our exports, diversifying our 
productive base. modernising our productive 
apparatus, mobification and periodic revision 
of our industrial policies, etc. Efforts are 
also being made to stop up our indigenous 
production of impoltables dUring the 
Seventh Five Year Plan period, par cicularly 
in the spbere of bulk imports. 

[Tra"slation] 

Latest Proposal of Sri Lanka Government to 
Solve Ethnic Problem 

*40. SHRI VILAS MUTTEMWAR: 

SHRI VAKKOM PURUSHOTHA· 
M,t\N: 

Win the Minister of EXTERNAL AFFAIRS 
be pleased h) state : 

ta) whether it is a fact that the killing of 
Tamils iD Sri Lanka is still continuing 
unabated ; 

(c) if so, the details thereof and the 
reaction of the Government in the matter? 

THE MINISTER OF EXTERNAL 
AFFAIRS AND MINISTER OF COM-
MERCE (SHRI P. SHIV SHANKER): (a) 
Yes~ Sir. Fighting between the Security 
Forces and Tamil militants and violence 
against civilians are reported to be continu-
ing. 

(b) Yes. Sir. 

(c) The package of proposals put for-
ward by the Government of Sri Lanka 
envisages amendment of the Sri Lanka 
constitution for creation of ejected Provin-40 
cial Councils and devolution of legislative 
and executive power to them. Considerable 
pO\\lers in relation to Law and Order and 
Land Settle ments will be among the powers 
devolved to the Provincial Councils. The Sri 
Lanka government has also agreed to consider 
suitable institutional arrangements for Pro-
vincial Councils to consult with each other 
and act in co-ordination on matters of 
mutual interest and concern. 

After examining the Sri Lankan Pro-
puials, Government felt that a stage ~d 
been reached where the package proposaJs 
in regard to the devolution of power could 
be conveyed to the Sri Lankan Tamils for 
their careful consideration. The Sri Lankan 
proposals were handed over to the TULF 
and other Tamil groups at the end of June .. 
1986. 

[English) 

National Workshop on Causes of Death 

1. SHRI CHINTAMANI JENA: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether a National Workshop on 
statistics of causes of death bas expressed 
that the mortality data beiDg generated by 
the health agencies and the Regitsra 


